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Ties Rioting To
Force Firing At
Protesters

Dwaipayan Ghosh &
Sukumar Mahato | [ TnnN

Kolkata/Behrampore:

West Bengal CM Mamata Ba-
nerjee on Monday accused
BSF of instigating the April
12anti-Waqf violence in Mur-
shidabad in which three peo-
ple died. “Had BSF not
opened fire on protesters in
Shamsherganj that day, the
mob violence and subse-
quent killings of Haragobin-
da Das and his son Chandan
would not have happened.
This ismy firm belief. The vi-
olence was pre-planned,” she
claimed in Murshidabad.

Thiswasthe TMC chief’s
firsttriptothe areaafter the
mayhem. She is expected to
travel on Tuesday to strife-
scarred pockets of Sam-
sherganj and Suti.

Mamata also alluded to
last month’s Pahalgam ter-
ror attack in which 26 tour-
ists, including three from

BSF incited flare-up
In Murshidabad: Didi

<

This was the CM’s first trip to the
area after the April 12 mayhem

Bengal, were killed. “Please
take care of India’s interna-
tional borders instead of fa-
cilitating communal vio-
lence. Please take care of In-
dia. Please give justice to
those who have lost their
dear ones,” she said, refer-
ring tothe J&K carnage.
Mamata then took a dig at
the “acting PM”. While she
did not name anyone, she had
in recent weeks accused
Union home minister Amit
Shah and his department of
failing to stop people from
across the Bangladesh border
entering Murshidabad and
stoking tension. “I have seen
all of them (PMs) from close

quarters as an MP. I am not
talking about the PM now but
the ‘actingPM’. Who istheact-
ing PM? I do not know. Per-
haps the BJP can answer. I will
tell him, take care of the bor-
ders instead of creating com-
munal tension,” Mamata said.

The CM pointed out that
teams of BJP, NHRC and oth-
ers had come to Murshida-
bad in the aftermath of the
violence and alleged that no
such visits were made to
other trouble spots, includ-
ing strife-scarred Manipur.
“You (BJP) came here the
very next day after the inci-
dent (on April 13). NHRC
came here but did not go to
Manipur in two years. Nor
did they go to Uttar Pradesh,
Rajasthan, Odisha, Bihar or
Delhi,” Mamata alleged.

The CM accused BJP of
“taking away” the family of
riot victims Haragobinda
and Chandan from their
home two days before her vis-
it. “I would have handed over
Rs10lakh eachtothefamilies.
But why did you (BJP) hide
them? Is this not kidnapping?
You have used them to bad-
mouth me. Have I asked any-
onetoriot?” Mamataasked.
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THOSE INCITING
RIOTS ARE BENGALS
ENEMIES: MAMATA
IN MURSHIDABAD

MURSHIDABAD: West Bengal
chief minister Mamata Banerjee
on Monday accused the BJP-led
Centre of spreading communal
hatred and failing to protect the
country’s border.

She also alleged that the fam-
ilies affected by recent violence
in Murshidabad were being pre-
vented by “the saffron camp
from meeting her”.

After she arrived in Murshid-
abad for the first time since last
month’s riots there, Banerjee
said, “Some outsiders and a few
religious leaders are trying to
incite violence and animosity
among communities. Those
who are inciting riots are ene-
mies of West Bengal.”

The Trinamool Congress
chief questioned the NHRC's
priorities in view of the recent
visit of its members to Murshid-
abad. She also asked whether
NHRC members visited BJP-
ruled Uttar Pradesh and ethnic
violence-hit Manipur, which is
now under the President’s rule.

“1 have unearthed most of the
conspiracy, I will expose this
before the media...Unfortu-
nately, some media houses
played into the hands of the BJP
in spreading canards,” she
claimed. P4
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MURSHIDABAD

Those inciting
riots enemies of
state: Mamata

SULAGNA SENGUPTA @ Kolkata

WEST Bengal Chief Minister
Mamata Banerjee on Monday
visited the riot-hit Murshida-
bad district for the first time
since the communal clashes
broke out last month.

She accused the BJP-led Cen-
tral government of orchestrat-
ing violence in the area and
spreading a “heavily loaded
communal virus in the coun-
try”. She urged the Centre to
focus on protecting the coun-
try’s borders and bringing the
perpetrators of the Pahalgam
terror attack to book instead.

Reiterating her claim that
the clashes were orchestrated,
she sharply criticised the Na-
tional Human Rights Commis-
sion (NHRC) over a recent vis-
it by its members to the
riot-roiled district. “The NHRC
members were quick to visit
Murshidabad. Did they ever
visit Manipur or Uttar
Pradesh? It was all planned,”
she said. “Those who are incit-
ing riots are enemies of Ben-
gal,” she declared.

The CM also hit out at the
Border Security Force (BSF),
suggesting that had the forces
refrained from firing, the riots
could have been averted. “Why
did the BSF fire shots? If the
BSF hadn't fired shots, the inci-
dent would not have flared up
the following day,” she said.

Banerjee also claimed that
many families affected by the
Murshidabad violence had been
shifted to some other place so
that she could not meet them.
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"Enemies of West Bengal’: On 1st visit to riot-hit Murshidabad, CM Mamata blames
BJP for stoking communal tensions

The CM, who has been criticised for her delayed visit to riot-scarred town, accused that
the BJP of actively obstructing her from meeting victims’ families

https://indianexpress.com/article/cities/kolkata/west-bengal-mamata-murshidabad-riot-
1st-visit-9984049/

Written by Express Web Desk | Kolkata | Updated: May 5, 2025 19:43 IST

2 min read

Making her first visit to Murshidabad since communal violence erupted in the region, West
Bengal Chief Minister Mamata Banerjee on Monday mounted a scathing attack on the
BJP-led central government, accusing it of engineering unrest through divisive politics
and “pre-planned” provocation.

The violence in Murshidabad followed the passage of the amended Waqf Bill in April,
which mandates the inclusion of non-Muslim members on Waqf boards and requires
Muslim donors to certify their religious affiliation for the previous five years. The Bill
sparked heated exchanges in Parliament, with opposition parties warning that it could
erode minority rights.

The CM, who has been criticised for her delayed visit to riot-scarred town, accused that
the BJP of actively obstructing her from meeting victims’ families, calling the move nothing
short of kidnapping. “The BJP took away the families of the riot-affected persons so they
would not meet me. Is this not kidnapping? What was the harm in meeting them and
handing them the cheques?” she asked.

Banerjee called the BJP a “heavily loaded virus” that spreads hatred, and held it directly
responsible for the recent clashes triggered by the passage of the controversial Waqf
(Amendment) Bill. “Some outsiders and a few religious leaders are trying to incite violence
and animosity among communities. Those who are inciting riots are enemies of West
Bengal,” she said, vowing to expose what she described as a larger conspiracy behind
the violence.

Her criticism extended beyond the BJP to the National Human Rights Commission and
the Border Security Force, both of which she accused of either acting with undue haste
or exacerbating the situation. “The NHRC rushed here like it was all pre-arranged. Why
did they not show this urgency in Manipur and Uttar Pradesh (BJP-ruled states)?” she
asked. She accused the BSF of aggravating the situation. “Had they not fired, the violence
wouldn’t have escalated.”


https://indianexpress.com/article/cities/kolkata/west-bengal-mamata-murshidabad-riot-1st-visit-9984049/
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Referring to the Pahalgam terror attack, she said, “Instead of inciting communal violence,
efforts must be made to protect our borders ....When you are in the chair, you cannot
divide the people on religious lines.”

(With inputs from PTI)
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Mamata visits Murshidabad; slams Centre for “encouraging communal tension
instead of securing nation’

Mamata Banerjee also targeted the media, saying, "There are many '‘Godi media’ houses,
sorry to use the word, but they are consuming what is being fed and provoking people.”

https://www.newindianexpress.com/nation/2025/May/05/mamata-visits-murshidabad-
slams-centre-for-encouraging-communal-tension-instead-of-securing-nation

PTI | Updated on: 05 May 2025, 7:36 pm

4 min read

MURSHIDABAD: West Bengal Chief Minister Mamata Banerjee on Monday accused the
BJP of spreading a "heavily loaded communal virus in the country”, and also urged the
Centre to protect the country's borders and deliver justice to families affected by the
Pahalgam terror attack, rather than indulge in alleged "nasty and dirty politics".

Visiting the riot-hit Murshidabad district for the first time since communal clashes broke
out in April, Banerjee alleged that the BJP was "shielding" those responsible for the
violence and "preventing" the affected families from meeting her.

Banerjee also levelled charges against the Border Security Force, claiming, "Why did the
BSF fire shots? If BSF hadn't fired shots, the incident would not have flared up the next
day."

"Those who are inciting riots are enemies of Bengal,” she said, addressing the media.

"l want peace, not riots. West Bengal is known for its communal harmony, and we will
protect that at any cost. | want to ask them (BJP), why is this heavily loaded virus being
spread to create communal tension and sell the country?" she alleged.

Banerjee hit out at the Centre, accusing it of "encouraging communal tension instead of
securing the nation."”

"Instead of indulging in communal violence, please take care of the borders. Please take
care of India. We love India, it is our motherland. Please save the country from any
disaster. Please give justice to those who have lost their dear ones. Do not do nasty and
dirty politics. | am the last person to tolerate nasty politics," she said.

Without naming Union Home Minister Amit Shah, Banerjee termed him as an "acting
prime minister."

"I have seen 10-12 PMs in my life. | had worked with them. As an MP, | have seen all of
them from close quarters. | am not talking about the PM now, but the 'acting PM' (Amit
Shah). Who is the acting PM? | do not know, but | was told by a few students. Perhaps
the BJP can answer who he is. | will tell him (acting PM), take care of the borders, instead
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of creating communal tension and nuisance. Try to be honest, sincere, reasonable, and
responsible," the TMC supremo said.

Last month, the CM had urged Prime Minister Narendra Modi to rein in the home minister,
accusing him of harming the nation for his political gains.

She also reminded the Centre of its constitutional duty to maintain unity and peace.

"When you are in the chair, you cannot divide the people. May there be peace, harmony,
and unity. | came here to meet the victims' families, but it is not their fault. Why have they
been hidden? | will have this question. Does this mean, '‘Daal mein kuch kaala hai'?" she
asked.

Three people, including a man and his son, were killed in the Murshidabad riots.

She had accused the BSF, central agencies under the Ministry of Home Affairs (MHA),
and the BJP of "engineering unrest by facilitating the entry of outsiders and enabling
cross-border influx from Bangladesh".

Banerjee also alleged that the families of victims in the Murshidabad riots were "forcibly
taken away" to stop her from meeting them.

"I would have gone to their houses (referring to the Jafrabad father-son murder case), but
the BJP took away the families of the two victims. Is this not kidnapping? What harm
would it have caused had | met them and handed over cheques?" she asked.

The chief minister alleged that individuals who had provoked the unrest were being
"protected by the BJP".

"Some outsiders and a few religious leaders are trying to incite violence and animosity
among communities. They take political advantage and escape. They are irreligious
leaders. They are not my friends. They are enemies of Murshidabad and Bengal," she
claimed.

Asserting that she was not blaming any community, Banerjee said she had listened to
people from both Hindu and Muslim communities.

"I have heard both sides, Hindus and Muslims. The chief secretary and DGP were with
me. We discussed the communal issue. | won't blame any community. Some are
pretending to be religious leaders and causing harm," she said.

Banerjee noted that violence had been confined to only two municipal wards.

"I have cross-checked who facilitated this and how they planned it. There are many 'Godi
media' houses, sorry to use the word, but they are consuming what is being fed and
provoking people,” she alleged.

Banerjee also criticised the National Human Rights Commission (NHRC) for its alleged
selective promptness.
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"Did the NHRC go to Manipur, which is under the President's Rule? Did they visit UP,
Rajasthan, Bihar, or Odisha? Why were they so quick to come to Murshidabad?... It was
pre-planned,” she said.

"If this was not planned, how did NHRC and BJP leaders reach here so fast?" she asked.

Banerjee alleged that some local religious figures, who have political links and central
protections, had played a central role in fomenting the unrest in areas such as Beldanga,
Suti, and Dhulian.

Slamming the BJP for "politicising” the Murshidabad violence, Banerjee said, "You (BJP)
have used the victims' families to abuse me. It doesn't affect me."

She reiterated her respect for Bharat Sevashram Sangha's Dilip Maharaj but urged the
media to probe allegations of communal provocation.

Taking a jibe at the BJP's online campaigns targeting her Hindi, she claimed, "They are
‘chupa rustams'. If | make a mistake in Hindi, they make reels to mock me."

Reacting to Banerjee's allegation, West Bengal BJP leader Sajal Ghosh said it is the TMC
government in the state, which has been "spreading the communal virus to pursue its
appeasement politics."
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Mamata Banerjee accuses BJP of preventing riot victims from meeting her in
Murshidabad

Mamata Banerjee accuses the BJP of preventing riot victims in Murshidabad from
meeting her, condemns attacks on migrant workers in Odisha, and criticizes the NHRC
and Centre for failing to address communal tensions and national security issues.

https://www.indiatvnews.com/west-bengal/kolkata-mamata-banerjee-accuses-bjp-of-
preventing-riot-victims-from-meeting-her-in-murshidabad-2025-05-05-988732

Edited By: Saptadeepa Bhattacharjee @ Saptadeepa25
Published: May 05, 2025 15:44 IST, Updated: May 05, 2025 15:44 IST
Kolkata:

West Bengal Chief Minister Mamata Banerjee on Monday accused the BJP-led central
government of preventing riot victims in Murshidabad from meeting her. During her first
visit to the district since last month’s communal violence, Banerjee alleged that the BJP
forcibly relocated families affected by the riots to undisclosed locations to prevent them
from meeting her.

“The BJP took away the families of those affected by the riots so that they couldn't meet
me. Is this not kidnapping?” Banerjee said while addressing a public gathering in
Murshidabad. She expressed her frustration over not being allowed to personally hand
over compensation to the victims, questioning, “What harm would it have done if | had
met them here and handed them cheques?”

The TMC chief launched a fierce attack on the BJP, accusing the party of exacerbating
communal tensions in West Bengal. She alleged that “some outsiders and a few religious
leaders” were behind efforts to incite violence and sow discord between communities.
“Those who are inciting riots are enemies of West Bengal,” Banerjee declared, calling for
peace and unity.

Mamata Banerjee condemns attacks on migrant workers in Odisha

In a separate development, Banerjee also condemned recent attacks on Bengali migrant
workers in Odisha, calling the incidents "unacceptable and shameful." She expressed
deep concern for the safety of Bengal’s migrant workers and demanded immediate action
from the Odisha government and the Centre to protect them.

“They leave their homes to work and support their families. They deserve protection, not
violence,” she said, stressing that the workers' well-being should be a priority. The attacks
on Bengali migrants in Odisha have added to growing tensions, drawing sharp criticism
from leaders across West Bengal.

Criticism of National Human Rights Commission (NHRC)
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Banerjee did not hold back in her criticism of the National Human Rights Commission
(NHRC), accusing the body of selective intervention. She pointed out that while the NHRC
swiftly visited Murshidabad after the riots, it had remained silent on similar incidents in
BJP-ruled Uttar Pradesh and the violence in Manipur. “Why didn’t the NHRC visit Manipur
or Uttar Pradesh? Their sudden arrival here right after the riots suggests the move was
pre-planned,” Banerjee said.

Focus on national security

Continuing her attack on the BJP, Banerjee urged the Centre to focus on national security
rather than inflaming communal violence. “Instead of inciting communal violence, efforts
must be taken to protect our borders,” she said, highlighting the constitutional duty of the
government to ensure peace and security for all citizens.

Banerjee concluded her remarks by vowing to expose the conspiracy behind the
Murshidabad violence, asserting, “I have unearthed most of the conspiracy and will
expose the truth before the media. The BJP is spreading lies and creating divisions.”

Her statements reflect the heightened political tension between the TMC and BJP as
communal unrest continues to plague parts of West Bengal. The growing war of words
between the two parties shows no signs of abating, with Banerjee’s visit to Murshidabad
serving as a significant flashpoint in the ongoing conflict.

(PTI inputs)
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Those Inciting Riots Are Enemies Of Bengal: Mamata Banerjee In Murshidabad

https://www.news18.com/india/those-inciting-riots-are-enemies-of-bengal-mamata-
banerjee-in-murshidabad-ws-1-9324461.html

Agency: PTI | Last Updated:May 05, 2025, 15:49 IST

West Bengal Chief Minister Mamata Banerjee on Monday accused the BJPled Centre of
spreading communal hatred and failing to protect the country's border.

West Bengal Chief Minister Mamata Banerjee on Monday accused the BJP-led Centre of
spreading communal hatred and failing to protect the country’s border.

She also alleged that the families affected by recent violence in Murshidabad were being
prevented by the saffron camp from meeting her.

After she arrived in Murshidabad for the first time since last month’s riots there, Banerjee
said, “Some outsiders and a few religious leaders are trying to incite violence and
animosity among communities. Those who are inciting riots are enemies of West Bengal."
In a sharp criticism of the National Human Rights Commission (NHRC), the Trinamool
Congress supremo questioned the panel’s priorities in view of the recent visit of its
members to Murshidabad. She also asked whether NHRC members visited BJP-ruled
Uttar Pradesh and ethnic violence-hit Manipur, which is now under the President’s rule.

‘Did the NHRC visit Manipur and Uttar Pradesh? They were prompt in visiting
Murshidabad. Just like online payment platforms came out with front-page
advertisements in newspapers a day after the announcement of demonetisation in 2016,
the NHRC was quick to visit Murshidabad just after the riots took place. That is why | am
saying that it was pre-planned,” Banerjee alleged.

‘I have unearthed most of the conspiracy, | will expose this before the
media...Unfortunately, some media houses played into the hands of the BJP in spreading
canards," she claimed. Accusing the BJP of “foul play", Banerjee claimed that the families
affected by the Murshidabad riots were “forcibly" shifted to other places so that they could
not meet her.

“The BJP took away the families of those affected by the Murshidabad riots so that they
can’t meet me. Is this not kidnapping? What harm would it have caused, had | met them
here and handed over them cheques,” she asked.

The chief minister reiterated her warning to the Centre, saying, “Instead of inciting
communal violence, efforts must be taken to protect our borders." She also reminded the
ruling party of the Centre of its constitutional responsibility “When you are in the chair,
you cannot divide the people on religious lines," she added.

(This story has not been edited by News18 staff and is published from a syndicated news
agency feed - PTI)
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Mamata Banerjee Criticizes BJP For Inciting Communal Tensions In West Bengal

https://www.oneindia.com/kolkata/mamata-banerjee-accuses-bjp-preventing-riot-
victims-meeting-her-murshidabad-4143845.html

Kolkata, By Ruchika Pareek | Published: Monday, May 5, 2025, 16:25 [IST]

In her first visit to the district since the communal violence last month, West Bengal Chief
Minister Mamata Banerjee accused the BJP-led central government on Monday of
blocking her meetings with riot victims in Murshidabad. Banerjee claimed that in order to
prevent them from meeting with her, the BJP has forcibly moved riot-affected families to
unnamed locations.

"In order to prevent the families of those impacted by the riots from meeting me, the BJP
removed them. This is kidnapping, isn't it? Speaking at a public event in Murshidabad,
Banerjee asked. "What harm would it have done if | had met them here and handed them
checks?" she asked, expressing her aggravation at not being able to personally provide
recompense to the victims.

Mamata Banerjee Attacks BJP Over Communal Tensions

Banerjee also denounced the recent attacks on Bengali migrant workers in Odisha, in
addition to her remarks regarding Murshidabad. She referred to the acts as "unacceptable
and shameful,"” voicing serious concerns about the security of the migrant labour force in
Bengal. To work and provide for their families, they leave their houses. Banerjee urged
the Odisha government and the Centre to act quickly to protect the workers, saying, "They
deserve protection, not violence."

National Human Rights Commission (NHRC) Criticized by Banerjee

The National Human Rights Commission (NHRC) was also criticised by Banerjee, who
charged it of selective interference. She noted that although the NHRC had swiftly
travelled to Murshidabad following the riots, it had said nothing about the violence in
Manipur and comparable instances in Uttar Pradesh, which is dominated by the BJP.
"What prevented the NHRC from travelling to Uttar Pradesh or Manipur? "It appears that
the move was pre-planned given their abrupt arrival here immediately following the riots,"
Banerjee said.

Call for National Security Focus Over Communal Violence

Banerjee criticised the BJP even further and urged the Centre to put national security
ahead of escalating intercommunal violence. She emphasised, "Efforts must be taken to
protect our borders instead of inciting communal violence," reminding the government of
its constitutional obligation to guarantee peace and security for all residents.

Exposing the Murshidabad Violence Conspiracy
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Banerjee promised to reveal the plot behind the Murshidabad riots as she wrapped up
her speech. "I will reveal the truth to the media after uncovering the majority of the plot.
She said, "The BJP is dividing people and spreading lies."

Her remarks draw attention to the continuous political struggle between the TMC and the
BJP as well as the worsening religious tension in West Bengal. The heated antagonism
between the two parties has escalated further since Banerjee's visit to Murshidabad, and
it appears that the verbal battle is far from done.

(With PTI Inputs)
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Those inciting riots are enemies of Bengal, Centre must protect borders: Mamata
in Murshidabad

https://theprint.in/india/those-inciting-riots-are-enemies-of-bengal-centre-must-protect-
borders-mamata-in-murshidabad/2615780/

PTI | 05 May, 2025 03:02 pm IST

Murshidabad, May 5 (PTI) West Bengal Chief Minister Mamata Banerjee on Monday
accused the BJP-led Centre of spreading communal hatred and failing to protect the
country’s border. She also alleged that the families affected by recent violence in
Murshidabad were being prevented by the saffron camp from meeting her.

After she arrived in Murshidabad for the first time since last month’s riots there, Banerjee
said, “Some outsiders and a few religious leaders are trying to incite violence and
animosity among communities. Those who are inciting riots are enemies of West Bengal.”
In a sharp criticism of the National Human Rights Commission (NHRC), the Trinamool
Congress supremo questioned the panel’s priorities in view of the recent visit of its
members to Murshidabad.

She also asked whether NHRC members visited BJP-ruled Uttar Pradesh and ethnic
violence-hit Manipur, which is now under the President’s rule. “Did the NHRC visit
Manipur and Uttar Pradesh? They were prompt in visiting Murshidabad. Just like online
payment platforms came out with front-page advertisements in newspapers a day after
the announcement of demonetisation in 2016, the NHRC was quick to visit Murshidabad
just after the riots took place. That is why | am saying that it was pre-planned,” Banerjee
alleged.

‘I have unearthed most of the conspiracy, | will expose this before the
media...Unfortunately, some media houses played into the hands of the BJP in spreading
canards,” she claimed. Accusing the BJP of “foul play”, Banerjee claimed that the families
affected by the Murshidabad riots were “forcibly” shifted to other places so that they could
not meet her.

“The BJP took away the families of those affected by the Murshidabad riots so that they
can’t meet me. Is this not kidnapping? What harm would it have caused, had | met them
here and handed over them cheques,” she asked.

The chief minister reiterated her warning to the Centre, saying, “Instead of inciting
communal violence, efforts must be taken to protect our borders.” She also reminded the
ruling party of the Centre of its constitutional responsibility “WWhen you are in the chair,
you cannot divide the people on religious lines,” she added. PTI PNT BDC

This report is auto-generated from PTI news service. ThePrint holds no responsibility for
its content.
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"Radicalisation is posing challenge to Bengal: Guv

WB Governor CV Ananda Bose submits report to MHA on recent Murshidabad riots
https://www.ahmedabadmirror.com/murshidabad-riots/81890552.html

PTI | May 05, 2025 11:00 AM | UPDATED: May 05, 2025 12:54 AM | 6 min read

Kolkata

West Bengal Governor C V Ananda Bose has submitted a report on the recent riots in
Murshidabad district to the Union Ministry of Home Affairs, mentioning that the “twin
spectre of radicalisation and militancy” poses a serious challenge to the state. In his
report, he suggested a slew of measures, including setting up an inquiry commission and
outposts of central forces in districts bordering Bangladesh, besides writing, “needless to
add, the provisions under Article 356 of the Constitution also remain”.

Asked about the mention of “the provisions under Article 356 of the Constitution” in the
report, an official said, “The governor has not proposed implementation of Article 356. He
meant to say that the provisions of Article 356 of the Constitution are open to the Centre
if the situation in the state further deteriorates.”The imposition of Article 356 of the
Constitution refers to the President’s rule in a state.

The governor also expressed apprehension about a “spillover” of the Murshidabad
violence to other districts of the state and recommended that the central government
should consider “constitutional options to put a check on the current situation besides
generating confidence of people in the rule of law”. He suggested several measures in
the aftermath of violence that claimed the lives of at least three people and left several
injured. PTI
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"Murshidabad violence was well planned,” claims West Bengal CM Mamata
Banerjee; blames BSF & BJP

https://timesofindia.indiatimes.com/india/murshidabad-violence-was-well-planned-
claims-west-bengal-cm-mamata-banerjee-blames-bsf-bjp/articleshow/120895498.cms

TOI News Desk / TIMESOFINDIA.COM / Updated: May 5, 2025, 17:32 IST

West Bengal Chief Minister Mamata Banerjee visited riot-affected Murshidabad, accusing
the BJP-led Centre of instigating communal tensions. She alleged the BSF's actions
escalated the violence and accused the BJP of forcibly relocating victims to prevent them
from meeting her. Banerjee also criticized the NHRC's swift response to Murshidabad,
guestioning their absence in Manipur and Uttar Pradesh, suggesting a pre-planned
conspiracy.

NEW DELHI: West Bengal chief minister Mamata Banerjee visited riot-affected
Murshidabad on Monday and fired off a political salvo at the BJP-ruled Centre, accusing
it of "creating communal tensions".
Mamata also levelled charges against the BSF, claiming that had the security forces
refrained from firing a shot, the riots in Murshidabad would not have happened and that
violence in the district was "well planned”.
"Why did the BSF fire shots? If BSF hadn't fired shots the incident would not have flared
up next day. | would like to tell the BJP that instead of creating communal tensions take
care of the borders. When you are in the chair you cannot divide people. | came to meet
the victims but why have they been secretly taken away. There is some conspiracy in
this," the West Bengal CM said.
Crying conspiracy over what transpired in Murshidabad, the TMC supremo alleged that
the incident was "orchestrated and well planned".

"When | carry out any political activity, for me Hindu, Muslim, Sikh, Christian all are equal.
| don't want people of any religion to get attacked. Within one day of the incident the
National Commission for Women arrived here. They did not go to Manipur, UP or
Rajasthan," she said. "This incident has been orchestrated and it was well planned. Those
who have provoked this violence, Bengal will not tolerate such people. | am not against
anyone but | am against riots. Why are they so much perturbed over Jagannath Dham?
In Odisha, Maharashtra people are being beaten up for speaking Bengali,” Mamata
claimed.

'BJP forcibly shifted Murshidabad victims'

Mamata stepped up her attack on the rival BJP, saying that the Murshidabad riot
victims were “forcibly" shifted to other places so that they could not meet her.
"The BJP took away the families of those affected by the Murshidabad riots so that they
can't meet me. Is this not kidnapping? What harm would it have caused, had | met them
here and handed over them cheques," she asked.
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The chief minister reiterated her warning to the Centre, saying, "Instead of inciting
communal violence, efforts must be taken to protect our borders."
She also reminded the ruling party of the Centre of its constitutional responsibility
"When you are in the chair, you cannot divide the people on religious lines," she added.

Mamata attacks NHRC

The West Bengal CM lashed out at the National Human Rights Commission (NHRC),
guestioning the panel's priorities in view of the recent visit of its members to Murshidabad.
She also asked whether NHRC members visited BJP-ruled Uttar Pradesh and ethnic
violence-hit ~ Manipur,  which is now under the President's rule.
"Did the NHRC visit Manipur and Uttar Pradesh? They were prompt in visiting
Murshidabad. Just like online payment platforms came out with front-page
advertisements in newspapers a day after the announcement of demonetisation in 2016,
the NHRC was quick to visit Murshidabad just after the riots took place. That is why | am
saying that it was pre-planned,” Banerjee alleged, according to news agency PTI.
"I have unearthed most of the conspiracy, | will expose this before the
media...Unfortunately, some media houses played into the hands of the BJP in spreading
canards," she claimed.



DECCAN HERALD, Online, 6.5.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Deccan Herald

BJP shielded people who incited violence last month, says CM Mamata over
Murshidabad incident

She alleged that the communal clashes in Murshidabad were the result of a conspiracy
to disturb the communal harmony in West Bengal.

https://www.deccanherald.com/india/west-bengal/bjp-shielded-people-who-incited-
violence-last-month-says-cm-mamata-over-murshidabad-incident-3525746

Anirban Bhaumik DHNS Last Updated : 05 May 2025, 21:52 IST

Kolkata: West Bengal Chief Minister and Trinamool Congress supremo Mamata Banerjee
on Monday sought to turn the table on the opposition Bharatiya Janata Party over the
recent communal clashes in Murshidabad, accusing the saffron party of spreading the
virus of communalism in the country.

She alleged that the communal clashes in Murshidabad were the result of a conspiracy
to disturb the communal harmony in West Bengal. She alleged that the BJP was shielding
the people who had incited the violence last month. She also criticised the Centre for
allegedly failing to protect the country’s borders. “I want peace, not riots. West Bengal is
known for its communal harmony, and we will protect that at any cost. | want to ask them
(BJP), why is this heavily loaded virus being spread to create communal tension and sell
the country?” Banerjee told journalists after reaching Baharampur on the first day of her
visit to Murshidabad, where the protest against the new Waqgf (Amendment) Act, 2025,
turned violent and led to communal clashes on April 11 and 12. “Those who incite riots
are enemies of Bengal.”

The chief minister said that she would expose the masterminds of the violence and
communal clashes in the state. Three people were killed, and several others, including
cops, were injured, as the protest against the Wagf (Amendment) Act, 2025, turned
violent in Murshidabad and some other places in West Bengal in India on April 11 and 12.
The protesters clashed with the police personnel, burnt government vehicles and
ransacked government offices. The protests also led to communal clashes, and houses
and shops were set ablaze at Suti, Samserganj, Dhulian and Jangipur in Murshidabad,
forcing hundreds of people to flee and take refuge in Malda. The normalcy started
returning to Murshidabad since April 13, with paramilitary forces joining police in
maintaining law and order.

Banerjee alleged that she wanted to meet the members of the family of Haragobinda Das
and his son Chandan Das, who had been hacked to death by a mob during the clashes,
but the BJP leaders had shifted them. “Is this not kidnapping? What harm would it have
caused had | met them and handed over cheques (of the compensation from the state
government)?” she wondered. “Some outsiders and a few religious leaders are trying to
incite violence and animosity among communities. They take political advantage and
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escape. They are irreligious leaders. They are enemies of Murshidabad and Bengal.” She
said that she had listened to the people from both the Hindu and the Muslim communities

The chief minister also criticised the Border Security Force personnel for firing on the mob
on April 11, adding that had they not fired, the situation would not have escalated the next
day. "Instead of indulging in communal violence, please take care of the borders. Please
take care of India. We love India, it is our motherland. Please save the country from any
disaster,” the TMC supremo said. “Please give justice to those who have lost their dear
ones. Do not do nasty and dirty politics,” she added, referring to the terrorist attacks in
J&K.
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BSF incited flare-up in Murshidabad: West Bengal CM Mamata Banerjee

https://timesofindia.indiatimes.com/india/bsf-incited-flare-up-in-murshidabad-west-
bengal-cm-mamata-banerjee/articleshow/120910683.cms

TNN | May 6, 2025, 03.19 AM IST

KOLKATA/BEHRAMPORE: West Bengal CM Mamata Banerjee on Monday accused
BSF of instigating the April 12 anti-Wagf violence in Murshidabad in which three people
died. "Had BSF not opened fire on protesters in Shamsherganj that day, the mob violence
and subsequent killings of Haragobinda Das and his son Chandan would not have
happened. This is my firm belief. The violence was pre-planned,” she claimed in
Murshidabad.

This was the TMC chief's first trip to the area after the mayhem. She is expected to travel
on Tuesday to strife-scarred pockets of Samsherganj and Suti.

Mamata also alluded to last month's Pahalgam terror attack in which 26 tourists, including
three from Bengal, were killed. "Please take care of India's international borders instead
of facilitating communal violence. Please take care of India. Please give justice to those
who have lost their dear ones," she said, referring to the J&K carnage.

Mamata then took a dig at the "acting PM". While she did not name anyone, she had in
recent weeks accused Union home minister Amit Shah and his department of failing to
stop people from across the Bangladesh border entering Murshidabad and stoking
tension. "l have seen all of them (PMs) from close quarters as an MP. | am not talking
about the PM now but the "acting PM'. Who is the acting PM? | do not know. Perhaps the
BJP can answer. | will tell him, take care of the borders instead of creating communal
tension,"” Mamata said.

The CM pointed out that teams of BJP, NHRC and others had come to Murshidabad in
the aftermath of the violence and alleged that no such visits were made to other trouble
spots, including strife-scarred Manipur. "You (BJP) came here the very next day after the
incident (on April 13). NHRC came here but did not go to Manipur in two years. Nor did
they go to Uttar Pradesh, Rajasthan, Odisha, Bihar or Delhi," Mamata alleged.

The CM accused BJP of "taking away" the family of riot victims Haragobinda and
Chandan from their home two days before her visit. "I would have handed over Rs 10
lakh each to the families. But why did you (BJP) hide them? Is this not kidnapping? You
have used them to badmouth me. Have | asked anyone to riot?" Mamata asked.
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By Jagran NewsEdited By: Piyush KumarUpdated: Mon, 05 May 2025 07:21 PM (IST)
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NHRC, India takes suo motu cognizance of the reported death of three workers and
injuries to three others in an explosion at a propellant mixing unit of an explosives
manufacturing plant in Yadadri Bhongir  district of  Telangana

Issues notices to the Chief Secretary and DGP, Telangana, calling for a detailed report
within two weeks

https://pib.gov.in/PressReleaselframePage.aspx?PRID=2127107

Posted On: 05 MAY 2025 6:03PM by PIB Delhi

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that three workers died and three others were injured in an explosion
that occurred at a propellant mixing unit of an explosives manufacturing plant at Katepalli
village in Yadadri Bhongir district of Telangana. Reportedly, the incident happened on
29th April, 2025.

The Commission has observed that the contents of the news report, if true, raise serious
issues of violation of the human rights of the victims. Therefore, it has issued notices to
the Chief Secretary, Government of Telangana and the Director General of Police,
Telangana, calling for a detailed report in the matter within two weeks. The report is
expected to include the health status of the injured persons.

According to the media report, carried on 29th April, 2025, the explosion caused the
complete collapse of the mixing unit structure of the plant. Reportedly, the company has
been manufacturing explosives for both commercial and leading organisations, including
DRDO.

*k*
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India News | NHRC Takes Suo Motu Cognizance of Explosion That Killed Three
Workers in Telangana’s Yadadri Bhongir

Get latest articles and stories on India at LatestLY. The National Human Rights
Commission (NHRC) on Monday took suo motu cognizance after three workers died and
three others were injured in an explosion that occurred at a propellant mixing unit of an
explosives manufacturing plant at Katepalli village in Yadadri Bhongir district of
Telangana on April 29.

https://www.latestly.com/agency-news/india-news-nhrc-takes-suo-motu-cognizance-of-
explosion-that-killed-three-workers-in-telanganas-yadadri-bhongir-6832251 .html

Agency News ANI| May 05, 2025 09:10 PM IST

New Delhi [India], May 5 (ANI): The National Human Rights Commission (NHRC) on
Monday took suo motu cognizance after three workers died and three others were injured
in an explosion that occurred at a propellant mixing unit of an explosives manufacturing
plant at Katepalli village in Yadadri Bhongir district of Telangana on April 29.

The Commission has observed that the incident raised serious issues of violation of the
human rights of the victims.

Therefore, it has issued notices to the Chief Secretary, Government of Telangana and
the Director General of Police, Telangana, calling for a detailed report in the matter within
two weeks.

The report is expected to include the health status of the injured persons.

Reportedly, the company has been manufacturing explosives for both commercial and
leading organisations, including DRDO.

Earlier on April 29, the explosion caused the complete collapse of the mixing unit structure
of the plant.

According to the Sub-Inspector of Motakondur police station, "A case has been
registered, and an investigation is underway to determine the cause of the explosion.”

The deceased were identified as Sandeep, Naresh, and Devi Charan, all residents of
Motakondur village, according to the police.

The families of the deceased staged a protest outside the company, demanding justice
and compensation for the victims. (ANI)

(This is an unedited and auto-generated story from Syndicated News feed, LatestLY Staff
may not have modified or edited the content body)
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NHRC issues notice to Telangana govt over death of three workers in explosion at
explosives plant

The incident took place reportedly on April 29 and the explosion caused the complete
collapse of the mixing unit structure of the plant

https://www.thehindu.com/news/national/nhrc-issues-notice-to-telangana-govt-over-
death-of-three-workers-in-explosion-at-explosives-plant/article69542195.ece

Updated - May 06, 2025 06:05 am IST - New Delhi

The Hindu Bureau

The Nationald Human Rights Commission (NHRC) on Monday (May 5, 2025) issued
notice to the Telangana government over the death of three workers and three others
who sustained injuries in an explosion that occurred at a propellant mixing unit of an
explosives manufacturing plant at Katepalli village in Yadadri Bhongir district.

According to the reports, the incident took place on April 29 and the explosion caused the
complete collapse of the mixing unit structure of the plant. Reportedly, the company has
been manufacturing explosives for both commercial and leading organisations, including
Defence Research and Development Organisation (DRDO).

The Commission has observed that the case raises serious violation of the human rights
of the victims and hence issued notices to the Chief Secretary, Government of Telangana
and the Director General of Police, Telangana, calling for a detailed report in the matter
within two weeks. The report is expected to include the health status of the injured
persons.
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NHRC takes suo motu cognisance of the reported death of three workers at a
propellant mixing unit in Yadadri Bhongir district

https://hindudayashankar.com/education/nhrc-takes-suo-motu-cognizance-of-the-
reported-death-of-three-workers-at-a-propellant-mixing-unit-in-yadadri-bhongir-district/

admin May 5, 2025

NEW DELHI, MAY 05, 2025: The National Human Rights Commission (NHRC), India,
has taken suo motu cognisance of a media report that three workers died and three others
were injured in an explosion that occurred at a propellant mixing unit of an explosives
manufacturing plant at Katepalli village in Yadadri Bhongir district of Telangana.
Reportedly, the incident happened on 29th April, 2025.

The Commission has observed that the contents of the news report, if true, raise serious
issues of violation of the human rights of the victims. Therefore, it has issued notices to
the Chief Secretary, Government of Telangana and the Director General of Police,
Telangana, calling for a detailed report on the matter within two weeks. The report is
expected to include the health status of the injured persons.

According to the media report, published on 29th April, 2025, the explosion caused the
complete collapse of the mixing unit structure of the plant. Reportedly, the company has
been manufacturing explosives for both commercial and leading organisations, including
DRDO.
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NHRC India takes suo motu cognizance of three workers’ deaths in Yadadri-
Bhongir

It has issued notices to the Chief Secretary, Government of Telangana and the Director
General of Police, Telangana,

https://newsmeter.in/regional/telangana/nhrc-india-takes-suo-motu-cognizance-of-three-
workers-deaths-in-yadadri-bhongir-747945

By Newsmeter Network
Published on : 5 May 2025 6:41 PM

Telangana: The National Human Rights Commission (NHRC), India has taken suo motu
cognizance of a media report that three workers died and three others were injured in an
explosion that occurred at a propellant mixing unit of an explosives manufacturing plant
at Katepalli village in Yadadri Bhongir district of Telangana. Reportedly, the incident
happened on 29th April, 2025.

The Commission has observed that the contents of the news report, if true, raise serious
issues of violation of the human rights of the victims. Therefore, it has issued notices to
the Chief Secretary, Government of Telangana and the Director General of Police,
Telangana, calling for a detailed report in the matter within two weeks. The report is
expected to include the health status of the injured persons.

According to the media report, carried on 29th April, 2025, the explosion caused the
complete collapse of the mixing unit structure of the plant. Reportedly, the company has
been manufacturing explosives for both commercial and leading organisations, including
DRDO.
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https://www.punjabkesari.com/india-news/telangana-blast-human-rights-commission-
takes-suo-motu-cognizance-seeks-report

Vikas Julana | Published on: 05 May 2025, 9:00 pm
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Karnataka NEET row: Two staffers arrested for forcing student to remove sacred
thread
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Kalaburagi (Karnataka), May 5 (IANS) The Karnataka Police on Monday arrested two
staffers of an examination centre for allegedly forcing student to remove his sacred thread
before writing the National Eligibility cum Entrance Test (NEET).

NEET is a nationwide entrance examination conducted by the National Testing Agency
(NTA) for admission into undergraduate medical programmes. It is a mandatory exam,
and this year's test was held on May 4.

Kalaburagi Police Commissioner S.D. Sharanappa stated on Monday that an FIR has
been registered against the two staffers following a complaint filed by Sripad Patil, a
student. Patil alleged that the accused hurt religious sentiments and demanded strict
action.

The case was registered late Sunday night. Commissioner Sharanappa confirmed that
the arrested individuals have been identified as Sharana Gowda and Ganesh. The Station
Bazar Police in Kalaburagi registered the FIR under Section 298 of the Bharatiya Nyaya
Sanhita (BNS) Act.

The two accused were working with a private agency. Both have been arrested, and legal
proceedings are underway, the commissioner added.

Minister for Science, Technology, and Minor Irrigation, N.S. Bose Raju, speaking in
Raichur on Monday, said that despite clear directions from the government, some
individuals are misleading others. He further stated that Chief Minister Siddaramaiah has
directed strict action against those responsible for the sacred threads being removed
during the examination.

The incident, which occurred at St Mary PU College in Kalaburagi on May 4, has sparked
controversy. After the news broke, members of the Brahmin community staged a protest
in front of the exam centre, demanding the suspension of the staffers involved.

Sripad Patil stated that he had to hand over his sacred thread to his father after staffers
at the centre denied him entry while wearing it. He claimed the incident caused him mental
distress, leading him to incorrectly write his registration number on the answer sheet.
Protesters waited until Patil completed his exam and, upon his exit, conducted a ritual
before placing the sacred thread back on him.
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Earlier, on April 25, the Karnataka BJP filed a complaint with the National Human Rights
Commission over the sacred thread row, in which students wearing janviara/janeu were
denied entry to write the Common Entrance Test (CET) in the state.

In his complaint, Leader of the Opposition in Karnataka Assembly R. Ashoka highlighted
that while Hindu students wearing sacred threads were denied entry, Muslim girls wearing
hijab were allowed to take up examinations.

The Akhila Karnataka Brahmana Mahasangh filed a Public Interest Litigation (PIL) in the
Karnataka High Court on Saturday, condemning the removal of sacred threads from
students during the Common Entrance Test (CET).

The organisation has also demanded that a re-examination be conducted. The High Court
has accepted the petition and will hear the PIL on June 9.



